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[Maulana Azad: How can I give their 
names at this stage? The application 
shall be considered only when any new 
university comes into being, and asks 
for grant from the Government.]

Kumari Annie Mascarene: Ttlay 1
know, Sir, the names of the Universi­
ties to which these advances are given 
and whether any South Indian Univer­
sity is included in the list?

Shri K. D. Malavlya: 1 would like to 
inform the Members of the House that 
we have got 26 Universities that are 
receiving help. It is a lone list.

Kumari Annie Mascarene: What is
the answer to the second part ol the 
question?

Mr. Deputy-Speaker: I am not going 
to allow that question. I have al­
ready said that such questions on ter­
ritorial basis will not be allowed— 
South India, North India—east. west. 
So far as the list of Universities is con­
cerned, there are as many as 26 Uni­
versities. I am not going to allow the 
time of the House to be taken up by 
reading the names of all the Universi­
ties.

Shri Sarangadhar Das: May T know 
whether any subsidy has been granted 
to the Utkal University?

Mr. Deputy-Speaker: I am not going 
to allow that question.

Shri Sarangadhar Das: It is not ter­
ritorial.

Mr. Deputy-Speaker: The hon. Minis­
ter has placed the statement of sub­
sidy on the Table of the House.

Shri V. P. Nayar: In granting these 
subsidies to the Universities, have the 
Government of India given a direction 
as to the subject on which research 
has to be done or whether the Univer­
sities have full freedom to do it?

Shri K. D. Malavlya: Yes. Sir. In 
several cases specific demands are 
made by the Universities and on that 
.basis also grants are given.

Pu b lic  Sch o o ls

*1219. Prof. D. C. Sharma: (a) Will 
the Minister of EduoatiOB be pleased 
to state the number of public scbools 
under the Central Government?

(b) Where are they located?

The Deputy Minister of Natural Re­
sources and Scientiflc Research (Shrft 
K. D. Malavlya): (a) Nil.

(b) Does not arise.
Prof. D. C. Sharma: May X know if 

the Government of India give any 
grants to the various public schools 
and if so, what is the administrative 
set up vis-a-vis tlie Ministry?

Shri K. D. Malaviya: These public
schools which have been given some 
grants by the Government of India 
are administratively divorced from 
the Ministry, because from the experi­
ence gained in running these schools, 
it was decided that they should be au­
tonomous schools. They are now ad­
ministered by autonomous bodies and 
they receive ad hoc grants from us.

Shri V. P. Nayar: How do the tuition 
fees of the public schools compare 
with those of the ordinary schools, and 
if it is on the increase, what is the 
percentage of it?

ShH K. D. Malaviya: Fairly high.
Mr. Deputy-Speaker: From the num­

ber of public schools, you are going to 
the fees. The hon. Minister has an­
swered, fairly high. Now, you want, 
what percentage. Does it arise out of 
this question? '

Shri N. M. Lingam: May I know whe­
ther the public schools at Lovedale 
and Sana war are not under the Cen­
tral Government?

Shri K. D. Malaviya: No. Sir. They 
are not under the Central Govern­
ment.

Shri Dabhi: May I know whether
English is the medium of instruction 
In all these schools and if so, the rea­
son therefor?

Shri K. D. Malaviya: Yes.
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Shrimati Reuu Chakravartty: What 
is the total amount of grant which haa 
been given to these schools for this 
y^ar?

Mr. Deputy-Speaker: They are un­
der the Central Government

^  i-if 

cStikifiXSL.

**<)> trH

i  J l- • <̂5 1̂ )

-  :J<̂
[The Minister of Education and 

Natural Resources and Scientific Re­
search (Maulana Azad): The Central
Oovernment has been including in the 
budget some money for this purpose 
5ince last year. This year also the 
item has been included in the budget 
for granting aid to public schools.)

Shri Boovaraghasamy: What is the 
ieducational curriculum in these 
schools?

Mr. Deputy-Speaker: The hon. Mem­
ber wants the curriculum— t̂he sylla­
bus.

Shri N. M. Llngam: What are the
ŝteps being taken to see that these 

schools are not exclusively foreign, 
and that the training imparted is in 
conformity with the Indian culture and 
the general pattern of education in the 
country
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[Maulana Azad: Since the two
schools at Saitawar and Nilgiri have 
functioned under the control of the 
Government of India for some time, 
full efforts have been made to have 
the education imparted there accord­
ing to the new method. And the 
Government can say nothing with re­
gard to other schools which are private 
institutions.]

Shrimati A. Kale: May I know whe­
ther Hindi is taught as second languge 
in these schools?

Shri K. D. Malaviya: It is taught, so 
far as I know.

Shri T. S. A. Chettiar: The hon.
Minister said that a certain amount is 
set apart for public schools and where 
applications are received, the amount 
is given.

Mr. Depuiy-Speaken No. no. All that 
the hon. Minister said was that with 
respect to these schools, on an ad hoc 
basis, grants are given. No separate 
fund is set apart.

Shri T. S. A. Chettiar: May I know 
how they distinguish public schools , 
from the other schools in the country?
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[Mau:ana A*ad: Everybody knows
what a ‘public school’ means.]

Mr. Deputy-Speaker: The hon. Mem­
ber must know the difference between 
public and private schools.

Shri K. D. Malaviya: These public
schools are run on the pattern of the 
British public schools.

The Prime Minister (Shri Jawahar- 
lal Nehru): The word has been taken 
from England. We have public 
schools which are anything but pub­
lic.




